List of cases in which Electronic Service of process has taken place during the month of February)|

2023

District

Case No. Petitioner NameAdvocate Date
VS Respondent

Name

ofDate

Registration Electronic

Service
Process

N

H. RAJNEESHICENTRAL
UMAR GUPTA
J
OMMERCIAL
OURT, THC

INTL

ILLACENTRAL
WAT,

ISTRICT
UDGE,
COMMERCIAL
OURT)-03, TIS
AZARI COURT,
ELHI

R

INIL

S NISHAICENTRAL
AXENA,

ISTRICT
UDGE,
OMMERCIAL
OURT-04

INTL

H. UMEDICENTRAL
INGH GREWAL
ISTRICT
UDGE
COMMERCIAL
OURT)-05

T~ =1=E20

OMP(I)
COMM-

73/2023

THDFC BANK LTD.

V/S AMIT KUMAR

ANISH

BHOLA

01.02.2023

08.02.2023




Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent

Name

ofDate

Service

Process

OMP(I)CO|
IMM- HDFC BANK LTD.J/ANISH
74/2023 [V/SYUSUFALI | BHOLA 01.02.2023 08.02.2023
OMP(I) [HDFC BANK LTD.
COMM- [V/S VIJANJANISH
75/2023 |[KUMAR BHOLA 01.02.2023 08.02.2023
CS ICICI BANK LTD
COMM- [V/S POONAMSHAILEND
204/2023 [TALWAR RA BABBAR|01.02.2023 13.02.2023
OMP(I) [HDFC BANK LTD.
COMM- [V/S  GURPREETANISH
76/2023 |KAUR RAI BHOLA 01.02.2023 08.02.2023
OMP(I) [HDFC BANK LTD.
COMM- [V/S MADHAVAANISH
77/2023 |PANDEY BHOLA 01.02.2023 08.02.2023
OMP(I)COHDFC BANK LTD
M- V/S ASHOKANISH
8/2023 |[KUMAR BHOLA 01.02.2023 08.02.2023




Case No. Petitioner NameAdvocate Date
VS Respondent

OMP(1)CO|
MM-
79/2023

Name

HDFC BANK LTD.
V/S AMZAD KHAN

ANISH
BHOLA

ofDate

Registration Electronic

01.02.2023

Service

Process

08.02.2023

MM-
80/2023

OMP(I)CO[ELECRICALS AND

HDFC BANK LTD.
V/S AKS

ELECTRONICS
PVT. LTD.

ANISH
BHOLA

01.02.2023

08.02.2023

MM -
81/2023

OMP(I)COHDFC BANK LTD.,
PARVEZANISH

V/S
KHAN

BHOLA

01.02.2023

08.02.2023

MM-
06/2023

OMP(I)COHDFC BANK LTD.

V/S RAJNESH
YADAV SETHI

ANISH
BHOLA

02.02.2023

13.02.2023

OMP(I)CO
MM-
07/2023

HDFC BANK LTD.
V/S AJEET]
KUMAR

ANISH
BHOLA

02.02.2023

13.02.2023

OMP(I)CO
M-
8/2023

HDFC BANK LTD.
V/S KRISNA

ANISH

MAHARAJ SINGH

BHOLA

02.02.2023

13.02.2023




Case No. Petitioner NameAdvocate

OMP(1)CO|
MM-
09/2023

VS Respondent
Name

HDFC BANK LTD.
V/S VIKRAM
SUKHBIR

ANISH
BHOLA

Date

ofDate

Registration Electronic

02.02.2023

Service

Process

13.02.2023

OMP(I)
COMM-
105/2023

HDFC BANK LTD.
V/S VIKAS AZAD
RAGHAV

ANISH
BHOLA

03.02.2023

09.02.2023

MM -
106/2023

OMP(I)COHDFC BANK LTD.,

V/S SHANKAR
SHARMA

ANISH
BHOLA

03.02.2023

09.02.2023

CS
COMM-
213/2023

ICICI BANK LTD.
V/S GOURAYV|
CHAPRAN

MANISH
KUMAR
DEWAN

03.02.2023

10.02.2023

OMP(I)CO|
MM-
107/2023

HDFC BANK LTD.
V/S  VIRENDER
SINGH RAWAT

ANISH
BHOLA

03.02.2023

00.02.2023

OMP(I)CO
M-

M/STATACAPITAL
FINANCIAL

SERVICES  LTD.
AND ANR. V/S

118/2023

VIKAS

INARAYAN SINGH

SHARMA

04.02.2023

10.02.2023




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent

Name

ofDate

Service
Process

M/S TATA
CAPITAL
FINANCE
OMP(I)CO[SERVICE LTD,
MM- AND ANR. V/S
119/2023 WASBIR SINGH 04.02.2023 10.02.2023
IMS VARIETY|
METAL
CORPORATION
V/S MS
EX. CHAMPHARM
COMM- |[INDUSTRIES
75/2023 |[INDIA 04.02.2023 13.02.2023
M/S CAPRISO
CS FINANCE LTD.
COMM- [V/S RASHMIRAKESH
225/2023 JAGARWAL KR. 06.02.2023 31.03.2023
EX
COMM- [ICICI BANK LTD.,SUNITA
70/2023 |[V/S NIZAMUDIN |SINGH 07.02.2023 16.02.2023
OMP(1)C [HDFC BANK LTD.
OMM- V/S MANISHIANISH
142/2023 [KUMAR BHOLA 07.02.2023 10.04.2023
SHAYM SINGH VS,
OMP SBI CARDS &
COMM- [PAYMENT ANMOL
19/2023 [SERVICES. LTD. [PANWAR [08.02.2023 21.03.2023




Case No.

District

Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

OMP ARUN KUMAR

COMM- |GUPTA V/S HDFCDEVANSHU

20/2023 |[BANK LTD. CHAUHAN [09.02.2023 17.02.2023

OMP(I)COHDFC BANK LTD.

MM- V/S NITISHSACHIN

164/2023 [CHAUDHARY TOMAR 10.02.2023 21.02.2023
MOHD. ANWAR

CS V/S M/S MANEK

COMM- |APPARELS PVT,

249/2023 [LTD. 10.02.2023 05.04.2023
CANARA BANK]
V/S KINKAN|
[HOSIERY

CS THROUGH ITSCHANDRA

COMM- |PROP. MR./BHUSHAN

255/2023 [INARENDER KR. [TTWARI 13.02.2023 13.04.2023
PRACHI INDIA|
PVT. LTD. V/S MR,

CS SUKHEN

COMM- [|SOMNATH WAGHRAHUL KR,

250/2023 [MARE VERMA 14.02.2023 15.04.2023

CS ICICI BANK LTD.

COMM- [V/S VIKASSAGAR

260/2023 CHAUHAN SHIVAM 14.02.2023 22.02.2023




District

VS Respondent
Name

Case No. Petitioner NameAdvocate Date

ofDate

Registration Electronic

Service
Process

ICICI BANK LTD
MISC DJHV/S KHALIQUERNAZIA
100/2023 REHMAN PARVEEN [14.02.2023 23.02.2023
EX. ICICI BANK LTD.
COMM- [V/S NAKULICHARANJE
03/2023 |ISEHGAL [ET SINGH [14.02.2023 23.02.2023
CS ICICI BANK LTD.
COMM- [V/S SVAM POWERSAGAR
261/2023 [PLANTS PVT. LTD.,SHIVAM 14.02.2023 22.02.2023
CS BABBAR &
COMM- |[ICICI BANK LTDJ/ASSOCIATI
281/2023 [V/S RAKESH ON 15.02.2023 24.02.2023
CS
COMM- |[ICICI BANK LTD.SHAILEND
282/2023 [V/S RAJESH [ER BABBAR [15.02.2023 24.02.2023
CS SHASH]
COMM- |PUMA SE VS|PRATAP
290/2023 ASHOK KUMAR [OJHA 16.02.2023 21.02.2023




District

VS Respondent
Name

Case No. Petitioner NameAdvocate Date

ofDate

Registration Electronic

Service
Process

CS

COMM- |ICICI BANK LTDSHAILEND

201/2023 [V/S SUNIL YADAV [RA BABBAR [16.02.2023 25.02.2023

EX. HDFC BANK LTD.

COMM- |[V/S RAMKUNWARASHIM

06/2023 |[VISHRAM BHATT 17.02.2023 27.02.2023

EX. OM LOGISTICS

COMM- [LIMITED V/S K.P.

07/2023 [INTERNATIONAL 17.02.2023 27.02.2023
MANOJ KUMAR

OMP V/S M/S KOTAK

COMM- [MAHINDRA

25/2023 [PRIME LIMITED 17.02.2023 18.03.2023

CS

COMM- [BINA TIWARI V/SYATI

304/2023 SUMIT PATHAK |SHARMA [20.02.2023 ON LINE

EX.

COMM- [MOTI LAL V/SASHISH

101/2023 [PRADEEP KUMARKAPOOR  [20.02.2023 ON LINE




District

Name

Case No. Petitioner NameAdvocate Date

VS Respondent Registration Electronic

ofDate

Service
Process

UNION OF INDIA
V/S M/S CAPITAL

MISC DJELECTROTEK VINOD

-114/2023 [PVT. LTD KUMAR 20.02.2023 ON LINE
SHIVANI

CS ENTERPRISES V/S

COMM- [RISHAB ARVIND

313/2023 |COLLECTION KUMAR 21.02.2023 ON LINE
BHARATI

CS BHAWAN V/S

COMM- [KARAN BOOKNIKHL

315/2023 |[SHOP TRIPATHI [21.02.2023 ON LINE

OMP(I) [HDFC BANK LTD

COMM- [V/S RAJ KUMARANISH

184/2023 |[GARAJ BHOLA 21.02.2023 ON LINE

EX

COMM- [DEEPAK ABHOT]

102/2023 [V/S MCD 22.02.2023 ON LINE

EX.COM

F\/I- MAMTA  GUPTANARENDRA

11/2023 [V/S AMIT DUA KR. 23.02.2023 ON LINE




District

VS Respondent
Name

Case No. Petitioner NameAdvocate

Date

ofDate

Registration Electronic

Service
Process

CS

COMM- |[ICICI BANK LTD.,CHETNA

331/2023 [V/S CHAHAT RAMBHALLA 23.02.2023 ON LINE
SHANKAR LAL &

EX. SONS V/S SHIVILALIT

COMM- |DENIM KUMAR

112/2023 [ENTERPRISES SHARMA [23.02.2023 ON LINE
SHANKAR LAL &

EX.COM [SONS V/SLALIT

M- HERITAGE LIFEKUMAR

113/2023 [HIMANSHU SHARMA [23.02.2023 ON LINE

CS ICICI BANK LTD.

COMM- [V/S AMANDEEPAK

354/2023 [KUMAR JATAV  [KAUSHIK [25.02.2023 ON LINE

OMP-I-

COMM- |HDFC BANK LTD.|ANISH

195/2023 [V/S DEEPAK JAIN BHOLA 25.02.2023 ON LINE

OMP(I) [HDFC BANK LTD

COMM- [V/S DEEPAKANISH

204/2023 [CHAUHAN BHOLA 27.02.2023 ONLINE




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate
Registration Electronic

Service
Process

OMP(I) [HDFC BANK LTD
COMM- [V/S JAI SHREEANISH
205/2023 [MITTAL BHOLA 27.02.2023 ONLINE
CS ICICI BANK LTD
COMM- [V/S HIMANSHUPRASHANT
363/2023 CHAWLA KR 27.02.2023 ONLINE
ICICI BANK LTD
CS V/S CHADALA
COMM- [VENKATA PRASHANT
364/2023 |SRINIVAS KR 27.02.2023 ONLINE
omp(i)
comm- |BANSAL CREDITSRISHABH
214/2023 [LTD V/S ANEES |GULATI 28.02.2023 ONLINE
6 SH. PARAMJITICENTRAL [NIL
SINGH,
ISTRICT
UDGE(COMME
CIAL)-06,
ENTRAL
7 S. KAVERIICENTRAL |NIL
AWEJA,
ISTRICT
UDGE,
OMMERCIAL

OURT-07




BHATT D
(COMMERCIAL
COURT)-01

District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

o S. HEMANIWest INTL
ALHOTRA,
ISTRICT
JUDGE
(COMMERCIAL
COURT)-02
1o (SH. ANURAGNEW INTL
JAIN, DISTRICTIDELHI
JUDGE
(COMMERCIAL
COURT)-01
11 [SH. GURVINDERNEW
PAL  SINGHDELHI S H"}/II{iDING CA(%SI?E
ISTRICT (COMM.) " ISH. VED|
VS. GREEN LIFE 12.10.2022 01.02.2023
JUDGE, — [PRAKASH
COMMERCIAL 834/2022 [LF RASTRUCTUR
COURT-02 E DEVELOPMENT
CS M/S. ARCEE
TRADING CORP.
(_COMM‘) VS. GREEN LIFE?,I;AKAS\I]{EDm.lo.zozz 01.02.2023
834/2022 INFRASTRUCTUR
34 E DEVELOPMENT
CS M/S. CALPRO
(COMM.) SPECIALITIES SH. DIWAN
N 7 |PVT. LTD. VsSINGH 20.07.2022 01.02.2023
BASH FOODS PVT/(CHAUHAN
640/2023 [ TD.
CS CALPRO
(COMM.) SPECIALITIES SH. DIWAN
N “ |PVT. LTD. Vs M/SSINGH 18.07.2022 01.02.2023
AQUA ENERGYICHAUHAN
033/2023 |pEVERAGES LLP
CS CALPRO
(COMM.) SPECIALITIES SH. DIWAN
N “ |PVT. LTD. Vs M/SSINGH 18.07.2022 01.02.2023
AQUA ENERGYICHAUHAN
033/2023 |pEVERAGES LLP




District

VS Respondent
Name

Case No. Petitioner NameAdvocate Date

ofDate

Registration Electronic

Service
Process

CS CALPRO
(COMM.) SPECIALITIES SH. DIWAN|
N “ IPVT. LTD Vs M/SSINGH 18.07.2022 01.02.2023
634/2023 ROSEATE CHAUHAN

IMEDICARE

SHELTER
8:%1;41\4) IMPROVEMENT MR.
A “ IBOARD Vs M/SVIJENDER [18.08.2022 03.02.2023
125/2022 GANGA PARSHADKR. VATS

SINGAL AND

PARANDEEP
OMP SINGH Vs SHRIMR H S
(COMM.) RAM TRANSPORTAR(‘)RA' 130.01.2023 03.02.2023
- 15/2023 [FINANCE CO|

LTD.
MISC. DJOHAN — RAMp

TRADING PVT
— MANMOHA |14.11.2022 04.02.2023
87/2022 LTD Vs GULABN

SINGH TRADERS
MISC. DJOHAN — RAMp

TRADING PVT
— MANMOHA [14.11.2022 04.02.2023
=87/2022 LTD Vs GULABN

SINGH TRADERS

ADVISORY,
CS THROUGH ITS
(COMM.) [SOLE MR. AAMIR02 112022 04.02.2023
— PROPRIETOR ISIRAJ . e
878/2022 [KAMAL BHANOT]

Vs EUCLID|

M /S AURA
CS HERBAL PVT.MR.
(COMM.) [LTD. Vs M/S GOASHISH 06.01.2023 06.02.2023
— 23/2023[EXPLORE PVT|VAID

LTD.
CS TAPINDU MR.
(COMM.) EDUCATIONAL  CHANDRA 06.01.2022 13.02.2023
[ o3 /202280CIETY Vs YESSHEKHAR

BANK LTD YADAV

POOJA SHARMA
CS Vs ATAL BIHARIMR
(COMM.) VAJPAYEE ANURAG [18.11.2022 14.02.2023
— INSTITUTE OFKAUSHIK
005/2022 MEDICAL

SCIENCE




District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

ofDate

Registration Electronic

Service
Process

POOJA SHARMA
CS Vs ATAL BIHARIMR
(COMM.) VAJPAYEE ANURAG [18.11.2022 14.02.2023
— INSTITUTE OFKAUSHIK
005/2022 MEDICAL
SCIENCE
POOJA SHARMA
CS Vs ATAL BIHARIMR
(COMM.) VAJPAYEE ANURAG [18.11.2022 14.02.2023
— INSTITUTE OFKAUSHIK
006/2022 MEDICAL
SCIENCE
POOJA SHARMA
CS Vs ATAL BIHARIMR
(COMM.) VAJPAYEE ANURAG [18.11.2022 14.02.2023
— INSTITUTE OFKAUSHIK
006/2022 MEDICAL
SCIENCE
TTI WOMEN,
OMP VIVEK VIHAR Vs
(COMM.) [SARVESH ggi,TﬁDITI17.02.2023 02.02.2023
- 07/2023 [SECURITY
SERVICES PVT.
oOMP SUNIL KUMARMR.
AND ANOTHER VSRAJESH
EC20/1\21;/12:) CAPRI GLOBALKUMAR 17.02.2023 22.02.2023
3/2023 |0 APITAL LIMITED|DUDANI
OMP l(\J/Iz<Is’iTAL KEDIA
ECOMM‘) SERVICES PVT.IC\;/II_SI'PlS,gNAMzz.OS.zozz 22.02.2023
120/2022 LTD. Vs MR,
ARPIT GUPTA
H\/I/S. KEDIA
MP
(OCOMM) CAPITAL MS. SONAM|
A 7 ISERVICES PVT.GU'PTA 22.08.2022 22.02.2023
120/2022 LTD. Vs MR,
ARPIT GUPTA
OMP l(\I/X}giTAL KEDIA
ECOMM') SERVICES PVT.I\G/IS'PlS:gNAMzz.OS.zozz 22.02.2023
120/2022 LTD. Vs MR,
9 ARPIT GUPTA
CS TCI EXPRESSMR
(COMM.) [LIMITED Vs M/SSATYMEV 30.03.2022 25.02.2023
N ARTHANT SABARN
309/2022 [PRINTERS




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS ALOK CHUGH VsMR. ASHOK]
(COMM.) [ELIIOS FINTECHRAJAGOPA [19.01.2023 25.02.2023
— 48/2023PVT. LTD LAN
M/S GLOBE
CS COMMODITIES
(COMM.) [LIMITED VsMS. S. S, 8
N NOKHA SOBTI 24.08.2022 25.02.2023
131/2022 [COMMODITY
SERVICES
Cs STATE BANK OHF
INDIA Vs
(_COMM‘) KHURSHID ALAMIC\:/IHRA;%?CI)JI? 16.02.2023 25.02.2023
SOLE PROP. M/S
112/2023 |p ¢ "BOYS
FC?OMM) STATE BANK OFMR VARUN|
N “ [INDIA Vs KANISHCHANDIOK 16.02.2023 25.02.2023
CHAWLA
111/2023
12 [SH. VINEETANEW
GOYAL, IDELHI
DISTRICT CS RCA Techmart Pvt,
JUDGE Ltd. VS. AVASh. Kirit
(COMMERCIAL (Comm.) - Merchandising Javali 16-11-2022 16-02-2023
COURT)-03 898/2022 Solution Pvt. Ltd.
CS Asahi india GlensSh Raidee
(Comm.) -HLtd. Vs. LaCOIamSiri h J p27—08—2022 20-02-2023
739/ 2022 [[ndia Pvt. Ltd. &
CS M /s M.J|
(Comm.) —g}liernatlosrils;ram\;il;gh RaShI05—07-2022 20-02-2023
592/2022 Dhanasekhar




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

CS Digirovers
(Comm.) _Solutlgns Pvt. Ltd.Sh: Sldharth14_07_2022 b 3-02-2023
665/2022 Vs. Livepools Pvt,Shiv Kumar
5 Ltd. (Blitz pools)
13 (SH. PREMSSOUTH INIL
UMAR
HARTWAL,
ISTRICT
JUDGE
(COMMERCIAL
COURT)-01
14 [SH. VINAYSOUTH FFCO MC CROP
UMAR CIENCE PVT.
HANNA, CS(COMMILTD. VS AGRISHUBHAM
ISTRICT )551/22 JUNCTION ONESAIGAL  [19:09-2022  [06.02.2023
JUDGE TOP SHOP
(COMMERCIAL KRISHI KENDRA
COURT)-02
FFCO MC CROP
CS(COMMISCIENCE PVT,SHUBHAM 10.00.2022 06.02.202
)550/22 [LTD. VS PANKAJSAIGAL 9-09- :02.2023
KUMAR SARKAR
/S. SUKH
AGAR SILK AND
(;S(zc/:giv[MSAREEN VS M/S.m%SOHTRAQ,.OLzon 06.02.2023
4 HARI OM
TEXTILE
LEVI STRAUSS &
CS(COMMI|CO. VS ASHOKS.K. 15.19.90992 06.02.202
.)701/22 WOVEN LABELSBANSAL e e 3
AND ORS.
FINANCIAL
OMP(I) |SERVICES INDIARAHUL
(COMM.)2LTD. VSBHARDWAJ 24.01.2023 08.02.2023
00/23 TRANZLEASE
[HOLDINGS INDIA
TOYOTA
FINANCIAL
OMP(T) SERVICES INDIARRAHUL
(COMM.)1 [TD. VS IMRANBHARDWAJR4-01:2023 08.02.2023
99/23  |SATAUDDIN
GOUR




District

Case No.

Petitioner NameAdvocate Date
VS Respondent

ofDate

Registration Electronic

Service
Process

(;2‘(‘(;?21\;[ K%MIXIE PIYUSHN.K. JHA [13.09.2022 10.02.2023
PARSOTTAMBHAI
BHIMANI
REW|
ONTRACTS PVT.DEEPAK
(;S(()C(/);\g VS M/SSINGH 15.12.2022 13.02.2023
/704 BEA ENERGY[THAKUR
NDIA PVT. LTD.
RASHIK
OAP FACTORY|
(;fl(/ch TALKAJI%?{Ngﬁ\I;:gH 05.01.2023 13.02.2023
I HAGUJI ’
RAJAPATI
/S. AAKRIT]
RADING
CS(COM OMPANY VSANKUSH 1.10.2022 14.02.902
)613/22 WELLNESSYADAV ~ PH10: 4.02.2023
ED PVT. LTD.
DANR
IRMAL
CS(COMM RADERS VS M/S IMOHIT
)491/22 DA GURUDEVISHARMA 26.08.2022 14.02.2023
AND ORS.
CANARA BANK VS
CS(COMM|NAVEEN ANKUR
)182/22 [BHANDARI ANDAGGARWAL[®7:03-2022  [15.02.2023
ORS.
TOYOTA
OMP(I) [FINANCIAL RAHUL
(COMM.)2[SERVICES INDIABH ARDWAJ 08.02.2023 16.02.2023
04/23 LTD. VS SATISH
KUMAR
TOYOTA
OMP(I) [FINANCIAL RAHUL
(COMM.)2[SERVICES INDIABH ARDWAJ 08.02.2023 16.02.2023
05/23 LTD. VS SUNIL
KUMAR
TOYOTA
OMP(I) [FINANCIAL RAHUL
(COMM.)2[SERVICES INDIABH ARDWAJ 08.02.2023 16.02.2023
06/23 LTD. VS KULDIP,
SETHI




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

/S. M E

ofDate

Service
Process

313/2022

IELECTRICLAS
OMP(CO [PVT. LTD. ANDSAKIE 58.01.202 16.02.202
MM.)7/23JANR. VS M/SUJAKHARIA [F©-01-2023 1022023
MAHAVIR
TRANSMISSION
ARSHANA AGRO
cs(coMMP ANIS
)53/23 VS ANTIDOT ANDMOHD. 30.01.2023 22.02.2023
ORS.
15 [SH. SANJEEV|South INIL
AGGARWAL
16 [SH. MUKESH|South
IKUMAR GUPTA ENVISION EXIM
CS PVT LTD VS ROADSUNIL
COMM- |BUILDING KUMAR 24-12-2022 1.2.2023
725/2022 INTERNAIONAL [VERMA
INDIA PVT LTD
CS SAMIR SARAN VS
COMM- |MEB COSMETICIMRAN ALI |[06-06-2022 04-02-2023
364/2022 [PVT LTD
/S H.N.H|
CS SCORTS
COMM- ARMENTS Vsiﬁll\(&II}EN 23-07-2022 04-02-2023
429/2022 M/S HALHR
SHADOW FILMS
Cs CANARA BANK vsgN SHUMA
COMM- [M/S RR 22-07-2022 7-2-2023
125/2022 [SOLUTION iRIVASTAV
oane fccr BANK  vsMOHIT o oo |
SUDEEP NASKAR [SHARMA 5 4 3




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

vt [RELAGRO VS SHRIPRASHANT | 202
DHIRAJ KUMAR [KUMAR 5 S 4 3

709/2022

oS STATE BANK OF

COMM- [NDIA VSSHAILINI 11-01-202 07-2-202
o7/2025 |NDERJEET SHARMA 3 7 3
7 SINGH

cS STATE BANK OF

COMM- |INDIA VS LAngﬁ%\I/IT 11-01-2023 07-02-2023
26/2022 |[SHARMA

17 [SH. RAJEEVSSOUTH-  |NIL
ANSAL, EAST
ISTRICT
JUDGE
(COMMERCIAL)-
01

OYAL, [EAST

ISTRICT
JUDGE
(COMMERCIAL
COURT)-02

18 %IS. VINEETASOUTH- |NIL

19 [SH. AJAYSOUTH- [NIL
IKUMAR JAIN [EAST

" rovie st [

ALIGA




District

Case No. Petitioner NameAdvocate Date
VS Respondent

Name

ofDate

Registration Electronic

Service
Process

S PREETISOUTH-
AGGARWAL EAST
GUPTA
22 gls NIRJASOUTH- |NIL
HATIA [EAST
23 SH. RAJES E(K;JTH- SH. 03.06.2022 03.02.2023
IKUMAR SINGH T HARDIK
VASHISHT
M/S MERCOR
GLOBAL
EXECUTORS PVT.
CS(COMMILTD. VS VIJAY|
563/22 |GUPTA & ANR.
SH. RISHI17.07.2022 03.02.2023
KAPOOR
MS P. LAKSHMI
AND ORS. VS M/S
OMP(CO PJUBILANT FOOD|
MM) WORKS LTD. &
31/22 ORS.
SH. ANUJ|20.09.2022 03.02.2023
KUMAR
GARG
OMP(CO [SMT. SANTOSH
IMM) KUMARI VS AXIS
418/22 BANK
HIMANSHU[13.04.2022 06.02.2023
JAIN
M/S DEEP BLUE
EXPRESS PVT.
LTD. THROGH AR
MR. K VKHANNA
VS ANSH
CS(COMMIENTERPRISES
411/22M| OLDING INC




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

23.04.2022 27.02.2023

PUNJAB SH.
CS(COMM|NATIONAL BANKQUAISHAR
388/22 |VS SHIV BATHLA JALI

24 |SH. SANJAY[EAST INIL

SHARMA-I

25 SH. CHANDRA INIL
SHEKHAR,
(DISTRICT
JUDGE,
COMMERCIAL
COURT-02

UPTA, EAST
ISTRICT
UUDGE,
(COMMERCIAL
COURT)

26 ES. BARKHANORTH- [NIL

27 |SH. BRIJESHShahdara
UMAR GARG,
ISTRICT
UDGE, CS(COM RAJESH
OMMERCIAL - BI VS RAVINDERKUMAR
OURT 509/2022 [KUMAR SAHU SANDILYA |29.10.2022 [22.02.2023
28 S. INIL

UKHVINDER
UR




SH. SURENDER
S. RATHI

District

30

IMS. SAVITA RAO

Case No. Petitioner NameAdvocate Date ofDate

VS Respondent Registration Electronic
Name Service
Process

INIL

31

SH. GURDEEP|
SINGH,
DISTRICT
JUDGE
(COMMERCIAL)

North-
West

INIL

32

SH. VIRENDER

HATT,

ISTRICT
JUDGE
(COMMERCIAL
COURT)

North

INIL

33

SH. PANKAJ|
GUPTA,
IDISTRICT
UUDGE
(COMMERCIAL)

SOUTH
WEST

34

SH. BHUPESH|
UMAR,
ISTRICT

JDUGE,

COMMERCIAL

COURT-02

INTL

INTL




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

Total

118
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